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I, Dr. SUNIL KUMAR RAI, Scn of Late BHAIROW PRASAD RAI, aged 48

balance, etc.) of myself, my spouse and dependants*

years, belonging to Bihar Veterinary Service and presently waorking as Private
Secretary, (Gazetted) Chief Whip (Main Opposite Party) Bihar Vidhan Sabha,
Bihar, Patna give herein below the details of the assets {immaovable, movable, bank

A, Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to
be given)
Spouse Dependant- | Dependan | Dependant
Sr. Mama(s) 1 t-2 3
No Description Self MName Mame Name
1 Dr. Sharda Pragati Pranav Prachi
Kumari {Daughter) {Son) {Daughtar)
(it |Cash Rs 3000~ | Rs 5000~ | Rs 1000~ | 52,000~ | Rs 3,000
{H}) ﬁapoaitﬁ in )
Banks,
Financial Rs. 9,045/
Institutions And | 75 1262115 | Rs. 1,000 Rs. Rs. 2,000 | Rs. 1,000/
Mon-Banking 2,43 207
Financial
| Companies
(i} | Bonds,
Cebentures and .
Shares in Rs. 2,000/ Ml il hil Nil
companies
{iv) | Other financial
institutions,
MES, Fostal :
Savings, LIC 400,000 FO Mil il il il
Policies, eic
{v) | Motor Vehicles |
(details of Hundal Verna | Maruti Zen il il Nil
make, 2fc.) 2011 2005
iwi) | Jewsllery (give old - 80 Gold-24g | ©old-150 | Goid-20 | Goid-40
details of “ gms. gms. gms. gms gms.
weight and Sitver - 10 Silver- 200 | Sver-100 | Siver-10 | Silver- 10
value) gms. As Per | gms As Per | 9MS- As Per ams. As | gms. As Per
Mark-el Value MEI'I";-E'[ Yalue Market Par Market Market
Valua Walue Valus
{vii) | Other assets, NP Bare MP Bore
such as values Ryfle- 315, Pistil .32 Mit il Nil
of claims | MNP Bore Pistil {IOF)
interests 32 (I0F) N
Mote: Value of Bonds ! shares | Debentures as per the lalest market value In Stock Exchange in

respect of listed companies and as per books in the case of non isted companies should be given.
* Dependant here means a person substantially dependent on the income of the employes

>



B.  Details of Inmovable assets

[MNote: Properties in joint ewnership indicating the extent of foint ownership will also
have to be indicated)

Sr. Spouse | De rit-1 nt-2 -
N.|  Description sr | foses | Cpgmuhett | Owsenges | oventeres |
i) | Agricullural Land Rala Banka
- Location(s) 436.71
- Burvey number(s) Dismal
- Extent (Total 1,640,000 Mil Il Ml il
measurement) Dhankuria
-Current market value Banka 36125
62,50 Dismal
(i} | Non-Agricultural Land
- Location(s)
- Survey numbers) il Mil Mil il il
- Extent {Total
measurament)
-Current market valus |
(i) | Buildings {Commercial
and residential)
Locationis) ; i
- Survey fdoar number(s) i Ml N W N
- Exfent (Total
measurement)
= Current market value
() | Houses / Apartments, efc. 1808.5 sq
: Eﬂﬂm{ﬂ it feet House
- Survey (door number(s)
- Extant (Total ”g:::ﬂ':’“ Nl Nil i il
measurement)
- Current market value House at
Patna
¥l | Oihers {such as Interest Ml il Ml Mil il
|| in property)

1]
(2} 1 give herein below the details of my liabilities/overdues to public financial institutions
and government dues:-

[Note : Please give separate details for each item)

Name & address of Bank / ;
o Description Financial Institutions(s) / | Amount gl
! Dapartment (s) z
{a) i} Leans from Banks Housing Loan- 15,00,000/- 15,00,000:-
- {ii} Loans from financial Mil Hil
| institutions

{ill) Government Dues:

{a) dues to depariments Nil Ml

dealing with government

actommaodation

(b} dues to depatments il Mil

dealing with supphy of water

(¢} dues to departments Nil il

dealing with supply of

electricity

(d) dues to depariments Ml il

dealing with telephones

(e} dues to departments

dealing with government Mil Hil

transport (including aircraft and

helicopters)




() Other dues, if any Friends. Relatives & Cthers 2.50,0000-

(i) Income Tax including

surcharge [Also indicate the AlY 2018-10

assessment year up to which Fry-2017-18 Nil
Income Tax Relumn filed. Glve Income Tax- 2.04 068!

also Permanent Account PAM Mo.- ACMPRETZIR

Musnibar (PAN)] L |

(i} Wealth Tax [Also indicate il Wil

the assessment year up fo

which YWealth Tax return filed.] __l

(iii} Sales Tax [Only in case of Mil | il
proprietary business]

{Iv} Property Tax il l il

. Personal Detail

GPFICPF/PRAN No. - [’EWHTéﬁéﬁdi |

Gender MALE

Date of Birth - [2 |3 |ﬂ |g Jl |5 |? |n |1Df|:1.u’h.-'lwf'm‘r

Cadre -

| BiHAR VETERINARY SERVICE

Home District BANKA

| heraby declare that the above detalls are true to the best of my knowledge and belief.

Mame of Employee: DR. SUNIL KUMAR RAI
Place: PATNA Designation: Private Secretary, (Gazetted)

Date: 17/01:2018 Department: PARLIAMENTRY AFFAIRS
DEFPARTMENT, GOVT. OF BIHAR.

Hote: Please sign each page of the declaration. Asset declaration form must be In A4 size white paper
with computer typed {single side) In prescribed format.
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